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MOVEMENT Of FOODGRAINS 'FROM PuNJAB, 
HAaYANA AND RAJASlHAN. 

3137. SHRI D. N. PATODIA : 
SHRI HIMATSINOKA : 
SHRI N. K. SANGHI : 

Will the Minister of FOOD AND AGRI-
CULTURE be pl~tScd to state: 

(a) whether it is a fact that there is " 
<langer of damage being caused to hugl' 
stocks of kabli gram in Punjab and barley in 
Punjab, Haryana and Rajasthan a~ a result 
of the existing rc5trictions on the movement 
of foodgrains from one part of the country 
to another; 

(b) whether it is al.,o a ract tlw! while 
these commodities ~lrc lying un~olcd in 
PUllhb, Rajasthan ,IOU Jlaryana, peopk 
in otb~r States are raying rricc nearly thr"e 
timl!s higher than the ()Ill.' rn.:\'ailing in th..:sc 
States; and 

(c) if :-'0, whcth..:r C'n1vcrnmcnt ha\I..' 
considered the feasibility or rdaxmg or 
lifting existing curb, ,In thl' m(wcmcnt of 
f oodgrains ~ 

THE MINISTER OF STATE II'. THE 
MINISTRY OF FOOD, AGRICULTlJRI:, 
COMMUNITY' DEVELOPMEl'oT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) anu (b). There is no danger 
of damage being cau,eli to the ,tocks of 
kabli gram and barley in Punjab and Rajas-
than. Although some accumulation of 
stocks in Haryana has hee" reported, Food 
Corporation of India has undertaken the 
work of I'rocurcmcnl. II is not correct to 
say that the prices of gram and barky in 
other States arc ncarly th:ec time. higher 
than the orie pre\ailling in the.w Smtl·'. 

(c) The question of rdaXoLtion or other-
wise of Lhc existing n:slrjd;on on the mOVe-
ment of foodgrain. "ill be considered m 
the next Chief Mjni~ll'r,' ConfciI .. flCC 10 
be held during this "","th. 

3138. SHRI D. 1'. PATODIA : Will the 
Minister of FOOD Al'D AGRICULTURE 
be p!eased to state : 

'(a) the activities of the Desert Develop-
ment Board during 1967-6R; 
. (b) the wotks undertaken by the Board 
in Rajasthan during the above period; 

(c) ..... hether the targets for 1966-67 in SO 

fit . as Rajasthan is coacemed were tully 
achieved; and 

(d) if not. the shortfalls and the reasons 
t\tefefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVEWPMENT AND 
COOPERATION (SHRY ANNASAlDB 
SHINDE): (a) to (d), thOUgh the Desert 
Development Board was constituted throuah 
Government Resolution dated the '8thJae, 
1966, it started functioning effectivclyonly 
with effect from the 14th November, 1967 
when the Director joined. During 
1967-68, it had been decided to take up 
work on a pilot basis in onc CD. Block 
in each of the three States of Rajasthan, 
Gujarat and Haryana. These blocks were 
as follows: 

(i) Luni Block in Jodhpur district in 
R.'ljasthan. 

(ii) Mohind~rgarh 11 Block in Mohinder-
garh district in Baryanu. 

(iii) Santalpur area in Banaskantha di.-
trict in Gujarat. 

It was proposed to carry out s~;enti1ic 

surveys of the resources of these Blocks 
with a view to prepare dct.'lilcd I'rojcct 
reports for them for implementation during 
68-69. However, the Desert Devciorm<-'Ilt 
Board at its first meeting held on th.· 25th 
January, 1968 considered the programme to 
he taken up for the devclorment of the 
desert areas and decided to give up th~ 
block approa<h altogether. It reCOlJllIK:n-
ded that if a particular activity \Ius con";. 
dered to be worth taking up, it need not be 
confined to the 1iJnit of one block in each 
State as had been the thinking sO r"r. 
Accordingly detailed schemes· arc now 
being prepared by the State Governments of 
Rajasthan, Gujarat & HAryana in regard to 
the programmes to be taken up for execution 
during 68-69 on the basis of the activities 
considered most ,uitable in the drcumstanccs 
prevailing in each 'of these States. 

PROCUR£ME.N.T OP CIIILU[S BY FOOD COR-
PORATiON or INDIA 

3139. SHRI A. K. GOPALAN : 
SHRI1O. K. NAYANAR : 
SHRI NAMBIAR : 
SHRI K. M. 'ABRAHAM: 

Will the Minister of FOOD AND AGRla cut TURE be pleased to state : 
(a) whether it is a fact that th'c Food. 




